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Now, Short Notice Question. Shri Venkaiah  Naidu.
...(Interruptions)... Short Notice Question.

SHORT NOTICE QUESTION
Downgrading of 1001 Variety of Paddy

1. SHRI M. VENKAIAH NAIDU: Will the Minister of
CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION be
pleased to state:

(a) whether it is a fact that the Food Corporation of India has
decided to downgrade the 1001 variety of paddy;

(b) if so, the reasons therefor;

(c) whether it is also a fact that 1001 variety of paddy was treated.
as super fine category till this year;

(d) whether Government have received representations from MPs,
farmers organisation of Andhra Pradesh, in this regard; and

(e) if so, the action taken by Government in this regard?

THE MINISTER OF CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI SHANTA KUMAR): (a) to (e) A
statement is laid on the Table of the House.

Statement

(a) No, Sir.

(b) Does not arise.

(c) No, Sir. MTU 1001 variety of paddy grown in Andhra Pradesh
was classified in May, 1995 as ‘Fine’ variety. Following regrouping of
earlier three groups to two groups viz. “Grade ‘A’ and “Common”
since Kharif Marketing Season 1997-98, this variety now falls under
“Grade ‘A’” category.

~ (d) and (e) No, Sir. However, representations have been received
from the Government of Andhra Pradesh and some Members of
Parliament seeking revision of the maximum limit of admixture of
lower class in the specifications of rice from 10% to 14%. Keeping in
view the representations, it has been decided to accept rice in Andhra
Pradesh with admixture of lower class upto 13% till to 31st March,
2000.
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SHRI M. VENKAIAH NAIDU: Mr. Chairman, Sir, we are happy
that the Government have reviewed the decision of the Food
Corporation of India and then decided to restore it, but surprisingly,
the answer says that it will be allowed only up to March, 2000. Sir,
this is a variety which is grown in at least six districts of Andhra
Pradesh and this is classified as a super fine varicty, and a lot of
export is also taking place. Because of this downgradation of reducing
the admixture from 14 per cent to 10 per cent, the price has come
down and the farmers are put to hardships. I am happy that the
Government have now reviewed it. But will they create it a
permanent feature? Is there any problem in doing it? If there is a
problem regarding the quality itself, will the Government think in
terms of supplying a fine variety of seeds so that this problem of
admixture doesn’t arise? !
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SHRI M. VENKAIAH NAIDU: Mr. Chairman, Sir, the
Government have taken some positive action. I have already said that
we are happy about it, but, at the same time, if it was allowed 14 per
cent previously, that was aiso done only after conducting specific

tests.

Now the Department is coming with an answer saying that we have
got the test conducted and it is not allowed up to 13 per cent because
there are no takers. I am not able to understand this and even
appreciate this response. Sir, everywhere there is a demand for this
variety of rice. Even this Ministry of the Government of India is
giving rice to Orissa. They can as well supply this rice to the Orissa
cyclone-affected people also. There are 3,80,000 tonnes of rice
available. We have got a public distribution system in Andhra
Pradesh also. In the State’s local terminology, it is considered by the
people as a super fine variety. I don’t know what the view of the
concerned Department is, and how suddenly it is changed. Will the
Minister discuss this issue, in detail, with the Government of Andhra
Pradesh and:also the farmers’ representatives? One thing should be
appreciated. As it was not told carlier, the farmers have gone for that
and the Government is coming to their rescue. But, at the same time,
abandoning the variety as such, or downgrading it, in whatever way
you classify it, is not in the interest of the farming community.
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SHRI YADLAPATI VENKAT RAO: Sir, our Chief Minister had
written about this 1001 variety, umpteen number of times. The
specification has been relaxed up to 13 per cent. It is good. This
variety is an ‘A’ Grade variety and it is a widespread variety in
Andhra Pradesh, especially, the first receipt. This relaxation is up to
the end of 31st March, 2000, It should be extended further,
otherwise, the farmers will experience a lot of hardships. I would
request the hon. Minister to extend the period beyond 31.3.2000, to a
further period of 5-6 months so that the farmers may dispose off the
paddy.

sft wier HHR: |9 S, ﬁﬁaﬁ%ﬂﬁﬁﬂi%aﬁt&m%ﬁmﬁ
R TH B ST

DR. ARUN KUMAR SARMA: Mr. Chairman, Sir, through you,
I would like to draw the attention of this House to an urgent matter.
Sir, more than hundred youth belonging to the Assom Yuva Parishad
are staging a dharna in the Jantar Mantar area. (Interruptions).

MR. CHAIRMAN: I have not asked you to speak on that. I
thought you are putting a supplementary. (Interruptions). No, no.
(Interruptions) Nothing on this. (Interruptions). Please sit down.
Now, Papers to be laid on the Table. (Interruptions) I thought you
wanted to put a question. This is not a question. (Interruptions) It is
not a supplementary. Now, Papers to be laid on the Table.
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